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145. SHRI ¥F. H. MOHSIN: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether Government are aware
of the large number of Central Gov-
ernment Employees in Hubli and
Dharwar Corporation Area;

(b) whether no residential quarters
are provided for most of the emplo-
yees;

(¢) whether there {s any proposal to
construct common  quarters for all
Central Government Employees, and

(d) whether he would consider con-
structing houses for Central Govern-
ment Employees on the unused ‘Rifle
Range’ belonging to Defence Depot
measuring gbout 10 acres?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WIORKS
AND HOUSING (SHR] BHISHMA
NARAIN SINGH): (a) to (d). There
are no ‘General Pool’ residential
staff quarters for Central Govern-
ment employees at Hubli/Dharwar.
On account of paucity of funds, there
is no proposal o construct ‘General
Pool' staff quarters in Hubli /Dhar-
war in the near future,
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